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Defective Case Register from 2024-04-18 to 2024-04-18

Advocate for

Date of

SL.NO.|Filing No Petioner/Caveator objection Defects as per S.R.
b o RN s SRECEFTSHONING SERVCORY To
CRLMC/10902/2024 |RAY 18 : '
6-RECEIPT SHOWING SERV.COPY TO
) D- BISWABHUSAN 2024-04- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/11182/2024 DAS 18
page mark not correctly furnished in index.
3-AUTHENTICATION FEE IS DEFICIENT.
3 D- SARATHI JYOTI 2024-04-|6-RECEIPT SHOWING SERV.COPY TO
CRLMC/11134/2024 MOHANTY 18 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
4 D- BIDYADHAR 2024-04-| AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/11338/2024 MANSING 18
1. Page nos. 11 to 15 not neat and legible.
2024-04- 0-RECEIPT SHOWING SERV.COPY TO
5 D-WP(C)/16356/2024 UMARANI PANDA 18 AG/CG/IT/CT/ETC.NOT FILED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER

6  |D-WP(C)/14461/2024 ‘SET[IJ{NAKUMAR fg%'% SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL
LETTERS/ENROLMENT
7 D-WP(C)/17223/2024 ﬁléﬁfl)ﬁ%dﬁl{ %324-04- NUMBERS/MOBILE PHONE NUMBERS OF
ALL THE SIGNING ADVOCATES NOT
INDICATED
PAGE 11 NOT NEAT
. D- PARTHA SARATHI 2024-04- 78FC T F SHOWIRG SERYLOPYTO
BLAPL/11286/2024 |DAS 18 : :
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
, D BISHWA RANJAN  024.04. AG/CGIT/CT/ETC.NOT FILED.
ABLAPL/11113/2024 |SAHU 18

1. Synopsis and date chart not furnished in
index. 2.paragraphs of the petition not correctly
furnished in declaration and occupation not
furnished .



javascript: window.print();

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-04-
10 | CONTC/16793/2024 | ADY I AG/CG/IT/CT/ETC.NOT FILED.
T ANANTABALLAY 2024-04-\ (% by O MPUGNED ORDER AND
CRLMA/11164/2024 |SATAPATHY 18 :
V.NAMA
4-AFFIDAVIT/VERIFICATION NOT
MANOJA KUMAR  [2024-04-
12 D-WP(C)/15181/2024 b 2 PROPER.
6-RECEIPT SHOWING SERV.COPY TO
3 |p- ADV 2024-04- AG/CG/IT/CT/ETC.NOT FILED.
CONTC/15611/2024 18
C.T NOT PROPERLY ADDRESSED
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.
ARUN KUMAR  1024-04. [29-NAME OF THE FILING ADVOCATE NOT

14

D-WP(C)/14466/2024

PATRA

18

IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

18-CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT
FILED

5 |D- AMBIKA PRASAD [2024-04-
RPFAM/16279/2024 |RAY 18 1. PROVISION OF LAW NOT CORRECTLY
FURNISHED 2. CERTIFICATE IN SUPPORT
OF GOOD GROUND NOT FURNISHED 3.
PAGE 27 NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
16  |D-WP(C)/16422/2024 ARUN KUMAR 2024-0%-| \ G/CGAT/CT/ETC.NOT FILED.
PATRA 18
. D raRThA sARATHI a2 S RECET SHOWNG SER ConVTo
BLAPL/11282/2024 |DAS 18 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
19-UNDERTAKING FOR NON FILING OF
PRAMOD KUMAR 2024-04. TRANSLATED COPY NOT FILED

18

D-WP(C)/15669/2024

NAYAK

18

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION




6-RECEIPT SHOWING SERV.COPY TO

DILLIP KUMAR  [2024-04-

19 [D-WP(C)/17247/2024| ) <o e s AG/CG/IT/CT/ETC.NOT FILED.
5-SECOND COPY OF PETITION NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

20 ID-WP(C)/15208/2024 ?EI(I))%T‘?EESH %g24-o4- 1.PARAGRAPH PAGE NO. ARE NOT
FURNISHED CORRECTLY BOTH THE
PETITION AND DECLARATION IN
AFFIDAVIT 2.RULE 8 OF OHC PIL RULE
NOT COMPLIED
6-RECEIPT SHOWING SERV.COPY TO

DEEPALI 5024-04./AG/CG/T/CT/ETC.NOT FILED.

21 D-CMP/16908/2024 |00 e
L.T.I. OF PETNR NO. 5 NOT ATTESTED IN
VNAMA

- CarvaNaRATAY pzton SR SHONIG SERVCORY T

CRLMC/11340/2024 |MISHRA 4 18 : :
>024-04.|6-RECEIPT SHOWING SERV.COPY TO

23 D-WP(C)/16027/2024 |SUBHASISH DAS |72 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

SARAT CHANDRA 2024-04-|11-NEAT,LEGIBLE ATTESTED ANNEXURES

24 ID-WP(C)/15725/2024 VA e s
page 25 to 30 not neat and legible
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

25 |D-FAO/10421/2024 |SUJATA JENA %224-04- 1.APPELLANT WAS NOT A PARTY IN CMA
NO. 1 OF 2020 2.PETNR NO. 3,4,5 NOT
MADE PARTY IN APPEAL 3.DEFICIT
NOTARIAL FEE OF RS 29 /- TO BE PAID
6-RECEIPT SHOWING SERV.COPY TO

o. 5024-04. AG/CG/IT/CT/ETC.NOT FILED.

26 |l APL/1105/204 BUAY SWAIN s 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO

7 |D- PRAHALLAD 2024-04- | AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/11225/2024 |SAHU 18
1. Page no.14 not neat and legible.
BANSHIDHAR  |2024-04- DEFENDANT NO.4 IN C.S NO. 1072/22 IS
28 ID-CMP/16221/2024 |5 15 18 NOT MADE PARTY
29 |D-WP(C)/15625/2024 SADASIVA PATRA [2024-04-|6-RECEIPT SHOWING SERV.COPY TO

(D)

18

AG/CG/IT/CT/ETC.NOT FILED.

25-NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE NUMBERS OF




ALL THE SIGNING ADVOCATES NOT
INDICATED

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

1.ANNX 2 TO 4 ARE NOT ATTESED AS
TRUE COPIES 2.LEGIBLE AND NEAT COPY
OF PAGE 12 TO 15 TO BE FILED

30

D-
BLAPL/11407/2024

SURYAKANTA
DWIBEDI

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

31

D-WP(C)/15185/2024

PRATIK KUMAR
SINGH

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.DECLARATION PARAGRAPH NO. BOTH
AFFIDAVIT AND TA ARE NOT CORRECTLY
FURNISHED 2.LAA FEE OF RS 10 /- AND
OHCBAW FEE OF RS 50 /- NOT PAID IN
V.NAMA 3.C.T ADDRESS AND AFFIDAVIT
ADDRESS IS MISMATCHING 4. ANNX NOT
PROPERLY MARKED IN INDEX 5.PAGE 5 IS
NOT AVAILABLE IN THE PETITION
6.ANNX FROM PAGE 20 TO 23,27,28,30 TO
36 ARE NOT ATTESTED AND NOT NEAT

32

D-
BLAPL/10811/2024

SARAT KUMAR
JENA

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

1.As per index page no.11 not correctly marked.
2.Rs.50/- not filed for High Court Welfare Bar.
in V.nama.

33

D-CRLA/11229/2024

BIBHUTI RANJAN
MOHANTY

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

SUBAS CHANDRA

2024-04-

6-RECEIPT SHOWING SERV.COPY TO

34 D-WP(C)/16378/2024 DAS 18 AG/CG/IT/CT/ETC.NOT FILED.
2024-04- 24-LIMITATION NOT IN TIME / EXPIRED.
35 D-MACA/16340/2024/G.P.DUTTA 18
DELAY OF 92 DAYS
. b paRrA SARATAL enno SRECEIT SHOWING SERYCOPY To
CRLMC/11019/2024 |NAYAK 18 : )
5-SECOND COPY OF PETITION NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
37 D-WP(C)/16084/2024 GOPAL PRASAD 2024-04- AG/CG/IT/CT/ETC.NOT FILED.

JENA

18

10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED




6-RECEIPT SHOWING SERV.COPY TO

D- PRANAB RANJAN [2024-04-
3 o APL/L19562024 | CHELATOL s AG/CG/IT/CT/ETC.NOT FILED.
CONTC/16584/2024 MOHANTA 18 : '
" kAR s SECIFTSIONG SERVCORY T
CRLMP/11309/2024 [ROUTRAY 18 : :
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
17-REFERENCE CERTIFICATE NOT
SURESH KUMAR  [2024-04-
41 [D-WP(C)/16365/2024 >0 o' s FURNISHED.
1. AW FEE RS. 50 /- NOT PAID 2. PETN NOT
PAGE MARKED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-04-|19-UNDERTAKING FOR NON FILING OF
42 ABLAPL/11156/2024 |[KUMAR KASHYAP g TRANSLATED COPY NOT FILED
Page 13,14 not neat.
502404 | 7-REFERENCE CERTIFICATE NOT
43 |D-MATA/17120/2024 |SUJATA JENA s FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
R 1;;1}1%1) KUMAR ?224-04- 16-PETITION/APPEAL NOT IN TIME
delay of 2 days 2. GOOD GROUND CERT.
NOT FURNISHED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
s D PRASHANTA 2024-04- NOT FILED.
BLAPL/11163/2024 [ KUMAR NAYAK |18 14-NOT PROPERLY INDEXED.
Page n0s.16,17,19,22 and 25 not neat and
legible. Index not tally with Book mark.
v D o 5024-04. 8-CAUSE TITLE NOT IN ORDER.
CONTC/16695/2024 18 OP NO 2 IN WP(C) NOT MADE A PARTY
BIKRAM 6-RECEIPT SHOWING SERV.COPY TO
4 |D-WP(Cy15580/2024 |CHANDR A %g24-04- AG/CG/IT/CT/ETC.NOT FILED.
GHADEI LEGIBLE COPY OF PAGE 11 TO BE FILED
48 |D-BLAPL/9970/2024 SURYAKANTA  [2024-04-|4-AFFIDAVIT/VERIFICATION NOT

DASMOHAPATRA

18

PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.Age of the Deponent on affidavit not tally with
Cause title.2.Address of the Additional Sessions




Court videAnnexure-2 not tally with Cause title
and para-6 of the petition.

o D BIBHU PRASAD  2024-04-| ANNX NOT ATTESTED BY THE
TRP(C)/16573/2024 IMOHANTY 18 ADVOCATE
6-RECEIPT SHOWING SERV.COPY TO
o D SARATHI IYOTI  2024.04. AG/CGNT/CT/ETC.NOT FILED.
CRLMC/11131/2024 IMOHANTY 18 1 DEFICIT AUTHENTICATION FEE OF RS
1.10 /- NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR  [2024-04-
SI D-WA/I6842/2024 |0 oo s AG/CG/IT/CT/ETC.NOT FILED.
s D SURYANARAYAN 2024-04- 30 et oo o O
ABLAPL/11336/2024 BISWAL 18 : :
3-AUTHENTICATION FEE IS DEFICIENT.
8-CAUSE TITLE NOT IN ORDER.
ARUN KUMAR  2024-04-|10-SUBJECT CODE NOT

53 [D-MATA/16954/2024 |15 , o) 18 FURNISHED/INCORRECTLY MENTIONED
HONBLE CJ NOT PROPERLY ADDRESSED

>024-0.| 16-PETITION/APPEAL NOT IN TIME

54 D-FAO/15627/2024 |[SOMNATHROY  |1¢
DELAY OF 30 DAYS
6-RECEIPT SHOWING SERV.COPY TO

o. SUSANTA KUMAR 202404 AG/CGNT/CT/ETC.NOT FILED.

55 A BLAPL/LLIT 12004 NAYAK s 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D TAPAS KUMAR  2024-04-

BLAPL/11209/2024 |ACHARYA 18 1. page no.10 two times marked in F.I.R.2.
PARAGRAPHS OF THE PETITION NOT
CORRECTLY FURNISHED IN THE
DECLARATION OF AFFIDAVIT.3 COURT
FEE RS.2/- NOT PAID IN V. NAMA.
5024-04. 21-STATUTORY DEPOSIT/AWARDED
57 ID-MACA/16626/2024 ADAM ALIKHAN |70 AMOUNT NOT DEPOSITED.
s D SRINIVAS 2024-04- o CTETONOT FILED,
BLAPL/11261/2024 MOHANTY 18 : :
4-AFFIDAVIT/VERIFICATION NOT
MANOJA KUMAR  2024-04-

59 D-WP(C)/15195/2024 L0 s PROPER.

CRLMP/11289/2024 |PAHIL 18 : :




61

D-
CONTC/16374/2024

ADV.

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

62

D-WP(C)/16348/2024

SWARUP KUMAR
PATNAIK

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

RULE 8 OF OHC PIL RULE NOT COMPLIED

63

D-
CRLMC/11160/2024

AVIIT PATNAIK

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT
FILED

64

D-
RPFAM/16988/2024

SAROJ
MOHARANA

2024-04-
18

16-PETITION/APPEAL NOT IN TIME

1. DELAY OF 252 DAYS 2. BEING
AGGRIEVED BY THE ORDER AND
GROUNDS OF THE REVISION NOT
FURNISHED CERTIFICATE ALSO

65

D-
ABLAPL/11188/2024

PRAVASH
CHANDRA JENA

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. Page nos.10, 11 not neat.2. Authorization to
swear affidavit other petitioner not furnished.

66

D-WP(C)/17127/2024

DEEPAK KUMAR
PANDA

2024-04-
18

1-COURT FEE IS DEFICIENT.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

1. dcfrs. 6/- to be paid 2. page 17,19 to 22 not
legible

67

D-WA/13914/2024

SANKAR PRASAD
PANI

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.DELAY OF 20 DAYS 2.COURT FEE OF RS
12 /- NOT PAID 3.DEFICIT
AUTHENTICATION FEE OF RS 2.25 /- NOT
FILED

68

D-WP(C)/15505/2024

DWARIKA PRASAD
MOHANTY

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE




APPEARING IN THE
PETITION/APPEAL/APPLICATION

69

D-FAO/13850/2024

DURGESH
NARAYAN RATH

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

70

D-WP(C)/17219/2024

DILLIP KUMAR
MOHAPATRA

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

25-NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE NUMBERS OF
ALL THE SIGNING ADVOCATES NOT
INDICATED

PAGE 9 TO 11 NOT NEAT

71

D-WP(C)/15531/2024

SASWATI
MOHAPATRA

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

ANNX ARE NOT ATTESTED AS TRUE
COPIES

72

D-
BLAPL/11275/2024

SUJIT KUMAR
PATTNAIK

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

73

D-WP(C)/17189/2024

ASHOK DAS

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

74

D-
CONTC/16503/2024

KHIROD KUMAR
SWAIN

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

CODE NOT CORRECTLY INDICATED

75

D-WP(C)/16423/2024

ARUN KUMAR
PATRA

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

76

D-MACA/16634/2024

ADAM ALI KHAN

2024-04-
18

21-STATUTORY DEPOSIT/AWARDED
AMOUNT NOT DEPOSITED.
24-LIMITATION NOT IN TIME / EXPIRED.

1.DELAY OF 13 DAYS

77

D-
CRLMA/10477/2024

SOURAV DAS

2024-04-
18

PLACE IT AFTER FILING OF C COPY OF
ORDER DT. 24.01.21 AS PER PRAYER

78

D-FAO/6745/2024

SUJATA JENA

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. APPELLANT WAS NOT A PARTY IN CMA
NO. 01 OF 2020 2.PETNR NO. 3,4,5 NOT
MADE PARTIES IN THE APPEAL
3.NOTARIAL FEE FOR BOTH THE IA RS 60
/- PAYABLE .DEFICIT FEE OF RS 58 /- TO
BE PAID

79

D-WP(C)/16359/2024

UMARANI PANDA

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-04-
80 | CONTC 164632004 APV 18 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
BIPLABA P.B. 2024-04-
81 D-WP(C)/15558/2024 |5 ) jya1 | 18 1.DEFICIT AUTHENTICATION FEE OF RS
1.10 /- NOT FILED 2.RS 50 /- HOLOGRAM
NOT AFFIXED
o v ACHYUTANANDA 202404 ¢ RECHIPT SHOWING SERVCOPYTO
ABLAPL/11339/2024 [PATTANAIK 18 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
83 g'L APL/11409/2024 JAEJQXA KUMAR %224'04' FURNISHED/INCORRECTLY MENTIONED
20-VERNACULAR CERTIFICATE NOT
FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
SATYABADI 2024-04-
84 |D-CMP/16903/2024 |71\ TRy P AG/CG/IT/CT/ETC.NOT FILED.
2024-04-|1.DCF OF RS 1.75 /- TO BE PAID 2.GOOD
85  |D-RSA/16556/2024 | ARUEET MISHRA (| GROUND CERT. NOT FURNISHED
24-LIMITATION NOT IN TIME / EXPIRED.
86  |D-FAO/14670/2024 f}gll] HIMBALA ?224-04-
10.DELAY OF 10 DAYS
6-RECEIPT SHOWING SERV.COPY TO
97 |D.CRLA/11359/2004 g‘i(}SI(})IéYA KUMAR ?224-04- AG/CG/IT/CT/ETC.NOT FILED.
PAGEMARK NOT PROPERLY INDICATED
6-RECEIPT SHOWING SERV.COPY TO
D ANUP KUMAR 5024-04. [ AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/10874/2024 IMOHAPATRA 18 1. AFFIDAVIT NOT IN PROPER FORMAT AS
PER RULE 3 ,CHAPTER 6 OF OHC RULE
2024.04. |6-RECEIPT SHOWING SERV.COPY TO
89 |D-WP(C)/15673/2024 BISWAJIT NAYAK (| AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
o D DV 5 024-04. % ZJ—EEI;;}II%ESCE CERTIFICATE NOT
CONTC/16199/2024 18 .
1.SYNOPSIS, DATE CHART AND
DECLARATION NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR  [2024-04-|AG/CG/IT/CT/ETC.NOT FILED.
91 D-WP(C)/17096/2024| i A | I8
ANNX 5 NOT NEAT
92 |D- ADV 2024-04-|6-RECEIPT SHOWING SERV.COPY TO

CONTC/15608/2024

18

AG/CG/IT/CT/ETC.NOT FILED.




1.C.T NOT PROPERLY ADDRESSED
2.0CCUPATION OF DEPONENT NOT
STATED

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-04-
93 BHOJRAJ SETH
BLAPL/11327/2024 18 Age of the petitioner in rejection order not tally
with petition
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
94 CONTC/15573/2004 ADV. 18 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR 2024-04-
95 D-WP(C)/17246/2024 MOHAPATRA 18 AG/CG/IT/CT/ETC.NOT FILED.
23-NOMENCLATURE NOT CORRECTLY
o5 |D- SURESH KUMAR ~ [2024-04- FURNISHED .
CRLMA/10560/2024 |PANDA 18 CORRECT NOMENCLATURE WOULD BE
CRLA
D. 5024.04.|6-RECEIPT SHOWING SERV.COPY TO
97 CONTC/16551/2004 ADV. 18 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
08 D- DILLIP KUMAR 2024-04-|NOT FILED.
BLAPL/11574/2024 |RAY 18
1. Occupation not furnished and paragraphs of
the petition not correctly furnished in
affidavit.2.Annex. 2,3 and page 44 not
marked.3.page nos.13, 17to
19,32,35,39,41,43,46,53,60 not neat.
y b . asions a02n ERECEITT SHONING SERVCOFY 10
BLAPL/11234/2024 |PANDA 18 : :
6-RECEIPT SHOWING SERV.COPY TO
100 D- AJIT KUMAR 2024-04- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/11380/2024  \MOHANTY 18 1. Rejection order dated.30.01.2024 under
Annexure-2 not tally with para-5 of the petition.
6-RECEIPT SHOWING SERV.COPY TO
MAHESWAR 2024-04-
101 |D-WP(C)/15829/2024 MOHANTY 18 AG/CG/IT/CT/ETC.NOT FILED.
16-PETITION/APPEAL NOT IN TIME
102 |D-MACA/16674/20248 VIHIMBALA 120240311 DELAY OF 107 DAYS 2. PROVISION OF
LAW NOT CORRECTLY FURNISHED IN IA
791/24
103 |2 JYOTIRMAYA 2024-04- ig/%:%%{gfcsf}/lévglggﬁﬁ\égow ©
BLAPL/11274/2024 |SAHOO 18 : :




6-RECEIPT SHOWING SERV.COPY TO

104 |D-WP(C)/15809/2024 LAXMINARAYAN - 2024-04-| | = G/IT/CT/ETC.NOT FILED.
PATEL 18
o. >024-04.|6-RECEIPT SHOWING SERV.COPY TO
105 | 2oNTC/s6332024 | ADY: s AG/CG/IT/CT/ETC.NOT FILED.
06 |P- KHIROD KUMAR  2024-04- 0 i R PP OPY 10
WPCRL/11068/2024 |SWAIN 18 : :
6-RECEIPT SHOWING SERV.COPY TO
107 |D-WP(C)/17002/2024[ALOK KUMAR - 2024-04- 1\ < 1/ T/ETC.NOT FILED.
PANDA 18
6-RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR  2024-04-
108 [D-WP(C)/17237/2024 o ST UMY s AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
D- SANGRAM 2024-04-
109 | ABLAPL/10844/2024|[KESHARI ROUT |18 6-RECEIPT SHOWING SERV.COPY TO

AG/CG/IT/CT/ETC.NOT FILED.

110

D-WP(C)/15823/2024

S.J.BISWAL

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

8-CAUSE TITLE NOT IN ORDER.
25-NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE NUMBERS OF
ALL THE SIGNING ADVOCATES NOT
INDICATED

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

WP IS NOT CORRECTLY ADDRESSED TO

6-RECEIPT SHOWING SERV.COPY TO

D- ABHILASH 2024-04-
111 CRLMC/10579/2024 IMISHRA 18 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
112 D- SOUMYA RANJAN [2024-04-|19-UNDERTAKING FOR NON FILING OF
ABLAPL/11427/2024 MOHANTY 18 TRANSLATED COPY NOT FILED
. Page nos.10, 11not neat and legible.
113 |D-WP(C)/16213/2024 | JUDHISTHIR 2024-04-|6-RECEIPT SHOWING SERV.COPY TO

SAHOO

18

AG/CG/IT/CT/ETC.NOT FILED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE




APPEARING IN THE
PETITION/APPEAL/APPLICATION

114

D-WP(C)/16357/2024

UMARANI PANDA

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

RECEIPT SHOWING DEPOSIT OF ENTIRE

115 |D-FAO/13728/2024 EXEEEZ}II{UMAR %224'04' AWARDED AMOUNT BEFORE THE
COMMISSIONER NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

e 2 AKSHAYAKUMAR 2024-04- 50 o ey R CRRTIFICATE NOT

CRLMC/11158/2024 |[SUBUDHI 18 FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR  [2024-04-

117 |D-WP(C)/17226/2024 |3/ S\ paTR A s AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

118 |D-WP(C)/17018/2024 GANGADHAR 2024-04- |\ G/CG/IT/CT/ETC.NOT FILED.

SAMAL 18
D. 2024.04.|6-RECEIPT SHOWING SERV.COPY TO
19 | SONTC/155702004 | APY s AG/CG/IT/CT/ETC.NOT FILED.

120

D-MACA/14715/2024

ADAM ALI KHAN

2024-04-
18

16-PETITION/APPEAL NOT IN TIME

1. DELAY OF 82 DAYS 2. STATUTORY
DEPOSITE NOT MADE

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

oy D- DEBASISH 2024-04-|19-UNDERTAKING FOR NON FILING OF
CRLMP/11377/2024 |PATNAIK 8 TRANSLATED COPY NOT FILED
OCCUPATION NOT FURNISHED IN
AFFIDAVIT 2. PAGE 23 NOT NEAT UNDER
ANNEX-3
6-.RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR  2024-04-
122 |D-WP(C)/17250/2024 0 LT RO e AG/CG/IT/CT/ETC.NOT FILED.
RAMESH 6-.RECEIPT SHOWING SERV.COPY TO
D- 2024-04- AG/CG/IT/CT/ETC.NOT FILED.
123 BLAPL/11263/2024 |CHANDRA 18
MAHARANA

Petition not correctly addressed to Honble Court




6-RECEIPT SHOWING SERV.COPY TO

124 D- ACHYUTANANDA [2024-04- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/11210/2024 |PATTANAIK 18
INDEX. NOT PROPERLY FURNISHED .
6-RECEIPT SHOWING SERV.COPY TO
125 D- NITYANANDA 2024-04-| AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/11395/2024 |MOHAPATRA 18
1. Page no.11 not neat and legible.
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO

126 CONTC/16684/2024 ADV 18 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

BIBEKANANDA  [2024-04-
127  |D-CMP/16946/2024 BHUYAN 18 AG/CG/IT/CT/ETC.NOT FILED.
128 |2 SIDDHARTH 2024-04- G TICTETCNOT FILED,
CRLMC/11000/2024 |PRASAD MISHRA |18 : '
6-RECEIPT SHOWING SERV.COPY TO
129 D- SAMARENDRA 2024-04-| AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/11166/2024 BAHADUR 18
Page no 11 not partial legible.
3-AUTHENTICATION FEE IS DEFICIENT.

130 D- ADV 2024-04-|6-RECEIPT SHOWING SERV.COPY TO

CMAPL/16517/2024 ’ 18 AG/CG/IT/CT/ETC.NOT FILED.
131 |2 BIDESHIKUMAR  2024-04- (0000 ool o OGP FILED,
CRLMC/11093/2024 |GHADEI 18 : '
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
ASHIS KUMAR 2024-04-

132 |D-WP(C)/16471/2024 MISHRA 18 8-CAUSE TITLE NOT IN ORDER.
NOT PROPERLY ADDRESSED
7-VAKALATNAMA NOT PROPERLY

PRASANTA 2024-04- STAMPED,EXECUTED,ACCEPTED.

133 |D-FAO/14321/2024 KUMAR MAHALI 18
ACWF RS. 10/- NOT PAID
6-RECEIPT SHOWING SERV.COPY TO

134 D- PRADEEP KUMAR [2024-04- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/11271/2024 |DAS 18
Page no 9 annex-1 not partial neat and legible.
RABINARAYAN  1024-04- 24-LIMITATION NOT IN TIME / EXPIRED.
135 |D-WA/17087/2024 MISHRA A GA 13
T DELAY OF 47 DAYS
6 D PRAFULLA 20240406 i T ETCNOT FILED,
CRLMC/11100/2024 \[KUMAR BISWAL |18 : '
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-04- AG/CG/IT/CT/ETC.NOT FILED.
137 CONTC/14971/2024 ADV 18 16-PETITION/APPEAL NOT IN TIME

DELAY OF 225 DAYS




6-RECEIPT SHOWING SERV.COPY TO

D- JAYAKRISHNA 2024-04-
138 BLAPL/11276/2024 MOHAPATRA 18 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
RAMESH AG/CG/IT/CT/ETC.NOT FILED.
139 |2 CHANDRA 2024-04-

BLAPL/11264/2024 MAHARANA 18 As per rejection order dated.15.3.24 the name of
the Court not tally with the Cause title.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT

BANSHIDHAR 2024-04- IN CAPITAL LETTERS/ENROLMENT

140

D-WP(C)/16389/2024

SATAPATHY

18

NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

141 |D-WP(C)/15854/2024 Is,gﬁgiH KUMAR %224-04- 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
24_LIMITATION NOT IN TIME / EXPIRED.
142 31_)1: AM16373/2004 ggg&ﬁ%ﬁs ?324-04- 1 .DELAY OF 241 DAYS 2.PROVISION OF
LAW WRONGLY FURNISHED 2.CODE NOT
CORRECTLY INDICATED
DILLIP KUMAR  2024-04./6-RECEIPT SHOWING SERV.COPY TO

143

D-WP(C)/17229/2024

MOHAPATRA

18

AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO

144 |D- ADV 2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
CONTC/15430/2024 18
INDEX IS WRONGLY PAGEMARKED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
s |P- BIRAJA 2024-04-
CRLMA/9610/2024 |PRASANNA DAS |18 HOWEVER, IA MAY BE FILED FOR
MODIFICATION OF THIS HONBLE COURT
ORDER
D. 5024.04. |6-RECEIPT SHOWING SERV.COPY TO
146 | CONTC/16492/2004 |ADV: I AG/CG/IT/CT/ETC.NOT FILED.
147 |DcMP/16743/2004 | AMIT PRASAD 2024-04-14-NOT PROPERLY INDEXED.
BOSE 18
RATALAXMI 5024.04.|6-RECEIPT SHOWING SERV.COPY TO

148

D-CRLA/11370/2024

BISWAL

18

AG/CG/IT/CT/ETC.NOT FILED.

149

D-MACA/16667/2024

SOMNATH ROY

2024-04-
18

16-PETITION/APPEAL NOT IN TIME

1. DELAY OF 90 DAYS 2. STATUTPRY
DEPOSITE NOT MADE




150

D-WP(C)/17183/2024

ASHOK DAS

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

151

D-WP(C)/15667/2024

SUKANTA KUMAR
NAYAK (2)

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT
FILED

25-NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE NUMBERS OF
ALL THE SIGNING ADVOCATES NOT
INDICATED

1.DECLARATION MADE AT PAGE 9 NOT
SIGNED BY NOTARY

152

D-WP(C)/17241/2024

DILLIP KUMAR
MOHAPATRA

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

153

D-
ABLAPL/11152/2024

ABHILASH
MISHRA

2024-04-
18

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Fathers name of the petitioner not tally with
affidavit and cause title.

154

D-WP(C)/15555/2024

SUSANTA KUMAR
MISHRA

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

155

D-WP(C)/15582/2024

AJIT CH
MOHAPATRA

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

COPY OF MISC CASE NO 90 OF 2022 NOT
FILED

156

D-
ABLAPL/11190/2024

PRAVASH
CHANDRA JENA

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Page no.1 not available. ABAIL petition not
mentioned in Book mark.

157

D-
BLAPL/11179/2024

AKSHAYA KUMAR
SUBUDHI

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
14-NOT PROPERLY INDEXED.

Index not properly page marked. Annexure-4 not
page marked in file.

158

D-
ABLAPL/11436/2024

ROHIT KUMAR
SUNA

2024-04-
18

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. Notarial signature on affidavit not furnished.




29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER

159 ID-RSA/16564/2024 ;g%%ﬁigm“ %324-04- SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
6-RECEIPT SHOWING SERV.COPY TO
160 |D-WP(C)/16985/2024 ALOK KUMAR 2024-04- AG/CG/IT/CT/ETC.NOT FILED.
PANDA 18
D- JUGALA KISHORE 2024-04-
161 cRLMC/11560/2024 [PANDA 18 PAGE 12,13,17 NOT LEGIBLE
6 |P- ASUTOSH 2024-04- T T ETONOT FILED,
ABLAPL/11149/2024 TRIPATHY 18 : :
6-RECEIPT SHOWING SERV.COPY TO
b RAMESH >024.04. AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/10864/2024 |AGARWAL 18 1 .DEFICIT AUTHENTICATION FEE OF RS
1.10 /- NOT FILED
o. >024.04. 6-RECEIPT SHOWING SERV.COPY TO
164 |0 o 113050004 | SK- ZAFARULLA |70 AG/CG/IT/CT/ETC.NOT FILED.
12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
ARUN KUMAR  2024-04- NUMBER NOT INDICATED WHEREVER
165 ID-WP(C)/14464/2024 |, \ 1 o 18 SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
INDEX NOT SIGNED BY LD. ADVOCATE
KEDAR CHANDRA 2024-04- THE APPEAL LIES TO THE DISTRICT
166 |D-FAO/11044/2024 |SEDARS e TUDGE
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT.LEGIBLE ATTESTED ANNEXURES
MANOJ KUMAR  2024-04- :
167 [D-WP(C)/16933/2024 | g\ ! o NOT FILED.
PAGE 23 TO 27 UNDER ANNEX 4 NOT
LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
ARJUNA 202404 AG/CG/IT/CT/ETC.NOT FILED.
168  |D-CRLA/11367/2024 |CHARANA 16-PETITION/APPEAL NOT IN TIME
18
BEHERA
DELAY OF 2 DAYS
6-RECEIPT SHOWING SERV.COPY TO
o |- ADV 2024-04-| AG/CG/IT/CT/ETC.NOT FILED.
CONTC/16542/2024 : 18

LEGIBLE COPY OF PAGE 23 TO BE FILED




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-04-
170 CONTC/16487/2024 ADV. 18 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-04- 0-RECEIPT SHOWING SERV.COPY TO
171 CONTC/16432/2024 ADV 18 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
1 D- MOHAMMAD 2024-04- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/11085/2024 |AKRAM 18 1. As per Index, Annexure-3 not marked in
rejection order.
6-RECEIPT SHOWING SERV.COPY TO
ANINDYA KUMAR (2024-04-|AG/CG/IT/CT/ETC.NOT FILED.
173 |D-WA/16855/2024 MISHRA 13
1.DELAY OF 40 DAYS
o p Locan s SRECHFT SHONING SERVCOPY T
BLAPL/11283/2024 |PATTNAIK 18 : :
s P RAIIB LOCHAN - 20240416l T /ETCNOT FILED,
CRLMC/10575/2024 |PATTNAIK 18 : '
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
176 D- ADV 2024-04-
CONTC/15576/2024 ’ 18 1.SL NO. OF PETNR BE CORRECTED 2.NO
AFFIDAVIT MADE ON BEHALF OF
COPETNR
2024-04- 6-RECEIPT SHOWING SERV.COPY TO
177  |D-WP(C)/15648/2024 |Jyotirmay Gupta 18 AG/CG/IT/CT/ETC.NOT FILED.
7 D AKSHAYA KUMAR 20240406, Gl T ETCNOT FILED,
BLAPL/11361/2024 |SAHOO 18 : '
6-RECEIPT SHOWING SERV.COPY TO
PREMANANDA 2024-04-| AG/CG/IT/CT/ETC.NOT FILED.
179  |D-WP(C)/15579/2024 MOLANTY 13
LEGIBLE COPY OF PAGE 11 TO BE FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.
BIBEKANANDA  [2024-04-29-NAME OF THE FILING ADVOCATE NOT
180 |D-WP(C)/15545/2024 BHUYAN 18 IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
AW FUND RS. 50/- NOT PAID
181 |D-RSA/16549/2024 |PRASANTA 2024-04-|3-AUTHENTICATION FEE IS DEFICIENT.

KUMAR SATPATHY

18




DATE NOT FURNISHED IN PAGE 8 OF
A MEMO

6-RECEIPT SHOWING SERV.COPY TO

182 |D-CRLA/11398/2024 ANIRUDHADAS  [30° " "% AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

183 |D-WR(C)/15755/2024 SANPHYARAND 202403 6 6 rmyc/ETC.NOT FILED.

184 |D- DAYANIDHI 2024-04- Z-g/li:(é}E/g/Tcsr}/IlgT\znggTslgﬁ\égopY 10

CONTC/16382/2024 |MISHRA 18 : :
10-SUBJECT CODE NOT
SATYAJIT 2024-04-

185 |D-MATA/164362024 |Vt 4 o0 g FURNISHED/INCORRECTLY MENTIONED
16-PETITION/APPEAL NOT IN TIME
18-CERTIFIED COPY OF

RIMJHIMBALA  2024-04-| TRIAL/APPELLATE COURT ORDER NOT

186 D-MACA/I6673/20248 30" o TRIAL
DELAY OF 107 DAYS
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT

SAMVIT 2024-04- NUMBER NOT INDICATED WHEREVER

187 ID-WP(CY15602/2024 oy ANTY 18 SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
1.PAGE 27 TO 30 NOT NEAT AND LEGIBLE

o, 02404 |6-RECEIPT SHOWING SERV.COPY TO

188 |07 o i1a7emaos [ SUIATAJENA e AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
25-NAMES IN CAPITAL

w  D- SUSHANTA 2024-04- LETTERS/ENROLMENT

CRLMC/11088/2024 KUMAR JOSHI |18 NUMBERS/MOBILE PHONE NUMBERS OF
ALL THE SIGNING ADVOCATES NOT
INDICATED
02404 |6-RECEIPT SHOWING SERV.COPY TO

190 |D-WP(C)/16992/2024 SARADADASH [0 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
AMIYA KUMAR  2024-04-

191 |D-WP(C)17337/2024 i { e O L AG/CG/IT/CT/ETC.NOT FILED.

GIRIJA PRASAD  [2024-04-|CASE NO. IS INCORRECTLY FURNISHED

192 ID-MACA/16328/2024)ry ypp 18 IN THE BEING AGGRIEVED STATEMENT

193 |2 KAUSHAL 202404 L TICT ETCNOT FILED.

CONTC/15507/2024 |HUSSAIN 18 : :




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-04-
194 |20 renezrrons APV s AG/CG/IT/CT/ETC.NOT FILED.
I NAME OF COUNSEL SHOULD BE IN
195  |D-MATA/16317/2024 giﬁ%%m KUMAR ?224'04' CAPITAL IN V.NAMA 2.C.P NO. IS WRONG
IN BEING AGGRIEVED
o. >024.04. 6-RECEIPT SHOWING SERV.COPY TO
196 |0 res16333a004 APV s AG/CG/IT/CT/ETC.NOT FILED.
o7 |D- PRANAB RANJAN  2024-04- ' et ot Ot e e o
BLAPL/11257/2024 |CHHATOI 18 : :
6-RECEIPT SHOWING SERV.COPY TO
108 |D-wP(Cy15596/2024 IS)[iIiILéP KUMAR %224-04- AG/CG/IT/CT/ETC.NOT FILED.
RS 50 /- HOLOGRAM NOT AFFIXED
o. 202404 6-RECEIPT SHOWING SERV.COPY TO
199 |2 reteansiaona APV o AG/CG/IT/CT/ETC.NOT FILED.
o 02404 |6-RECEIPT SHOWING SERV.COPY TO
200 |00 reiearsonna APV o AG/CG/IT/CT/ETC.NOT FILED.
PRASANTA >024.04. | |6-PETITION/APPEAL NOT IN TIME
201 |D-MACA/16467/2024 SAPSNCA 20
DELAY OF 170 DAYS
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25.NAMES IN CAPITAL
LETTERS/ENROLMENT
SARADA 02404 NUMBERS/MOBILE PHONE NUMBERS OF
202 |D-WP(C)/15578/2024 PRASANNA o ALL THE SIGNING ADVOCATES NOT
SARANGI INDICATED
ANNX MARKING ORDER DTD 18.3.24 IN
PRAYER PORTION OF WP APPEARS TO BE
WRONG
o, 102404 |6-RECEIPT SHOWING SERV.COPY TO
203 |2 4302024 APV o AG/CG/IT/CT/ETC.NOT FILED.
o. 02404 |6-RECEIPT SHOWING SERV.COPY TO
204 |2 ese0r202s APV s AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
205 |D- SAROJTKUMAR  [2024-04-|AG/CG/IT/CT/ETC.NOT FILED.
CONTC/16367/2024 MISHRA 18
page 12 not legible
6-RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR  2024-04-
206 |[D-W(C)/17228/2024| 2 LHLE B s AG/CG/IT/CT/ETC.NOT FILED.
207 |ID-WP(Cy17387/2024 SANTOSH KUMAR [2024-04- 5-SECOND COPY OF PETITION NOT FILED.

SAMANTARAY

18




6-RECEIPT SHOWING SERV.COPY TO

208 |D-WP(C)/16362/2024 UMARANI PANDA ?324_04_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- SOUMYA RANJAN 2024-04- AG/CG/IT/CT/ETC.NOT FILED.
209 ABLAPL/11174/2024 MOHANTY 18 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
210 BLAPL/11374/2024 SUJATA JENA 18 AG/CG/IT/CT/ETC.NOT FILED.
DR. JITENDRA 2024-04-
211  |D-WP(C)/8754/2024 KUMAR LENKA 13 AGE OF PETNR 3 NOT MENTIONED IN C.T
212 |- JAJATI KESHARI ~ 12024-04- igFC(E}E/g/TCST}/IEOTVgIESTSEII%gOPY 1o
BLAPL/11356/2024 |KHUNTIA 18 ) :
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
213 CRLMC/11485/2024 OM SWARUP 18 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
214 [P PRASANT KUMAR 2024-04- (0000 ool o OGP FILED,
ABLAPL/11429/2024  BARIK 18 ) )
.Father name of the Deponent on affidavit not
tally with cause title.
6-RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR 2024-04-
215 |D-WP(C)/17222/2024 MOHAPATRA 18 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
16 D- MANORANJAN 2024-04- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/11365/2024 |PADHI 18
sl . no. of paragraphs of the petition not correct.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
217 |D-WP(C)/15351/2024 ]S)IiI;AS CHANDRA %224_04_ NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
PAGE 32 TO 34, 51,55,56,59 TO 61, 104,125
NOT NEAT AND LEGIBLE
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
)1g D- ANIMA KUMARI  2024-04- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/11162/2024 |DEI 18

1.DEFICIT AUTHENTICATION FEE OF RS
39.10 /- NOT FILED 2.PAGE 51 NOT
LEGIBLE




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

219 |D-WP(C)/15830/2024 ﬁggiﬁf@l‘ 3324'04' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
20 |D- IPSIT AUROBINDO [2024-04- ig/li:(é}E/g/Tcsr}/IgznggTslgﬁ\égopY 10
BLAPL/11096/2024 |ACHARYA 18 . :
D. >024.04.|6-RECEIPT SHOWING SERV.COPY TO
221 | CONTC/16403/2024 | ADV- s AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
5y |D- PARAMANANDA  [2024-04-
ABLAPL/11071/2024 |JYOTISH 18 1.Annexure-2 not reflected in the petition.2.Page
n0s.9 to 13 not neat and legible..3.OHCBAM
Welfare fee of Rs. 50/- not paid on V.nama.
6-RECEIPT SHOWING SERV.COPY TO
3 |D- ADV 2024-04-| AG/CG/IT/CT/ETC.NOT FILED.
CONTC/15458/2024 : 18
CODE WRONG IN 2ND COPY
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
224 |D-WP(C)/16358/2024 e SO L SUMAR 20240415y ERNACULAR CERTIFICATE NOT
FURNISHED.
25 ID-SAO/LE670/2024 |SANDIPANI MISRA ?224-04- 3-AUTHENTICATION FEE IS DEFICIENT.
PRASANTA 5024.04. 24-LIMITATION NOT IN TIME / EXPIRED.
226 |D-FAO/13659/2024 | 5\ B MAHALL |18
1.DELAY OF 139 DAYS
D NETRANANDA 202401 S RECEIPT SHOWING SERY COPYTO
CRLMP/11442/2024 |BISWAL 18 : -
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
8-CAUSE TITLE NOT IN ORDER.
25-NAMES IN CAPITAL
LETTERS/ENROLMENT
SUKANTA KUMAR [2024-04- NUMBERS/MOBILE PHONE NUMBERS OF
228 ID-WR(C)/15662/2024 |G Ay aK (2) 18 ALL THE SIGNING ADVOCATES NOT
INDICATED
STATE OF ODISHA THROUGH
APPROPRIATE DEPARTMENT TO BE
IMPLEADED AS A PARTY
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29 [D-WP(C)/15775/2024 PILIP KUMAR 2024-04-|7-VAKALATNAMA NOT PROPERLY

SAHU

18

STAMPED,EXECUTED,ACCEPTED.

WELFARE FUND RS 50/- TO BE PAID




8-CAUSE TITLE NOT IN ORDER.

PRAFULLA 2024-04-
230 |D-CMP/16926/2024 [y )\ AR LENKA |18 STATUS OF PETNR NO 1 AND 6 SEEMS TO
BE INCORRECTLY FURNISHED
6-RECEIPT SHOWING SERV.COPY TO
231 |D-WP(C)/16376/2024 ]S)IiIgAS CHANDRA ?8)24'04' AG/CG/IT/CT/ETC.NOT FILED.
24_LIMITATION NOT IN TIME / EXPIRED.
D- 2024-04-/1.DELAY OF 1801 DAYS 2.COPY OF
232 | CMAPL/16599/2024 |SAMBIT RATH 18 DISMISSAL ORDER NOT FILED
2. PROVISION OF LAW NOT CORRECTLY
FURNISHED
23 |D- SAROJKUMAR  2024-04- 0 Lot o O e e o
CRLMP/11345/2024 |PADHI 18 : :
2024-04-
234 |D-WP(C)/16923/2024[SOUMYA MISHRA ¢ PAGE 59 NOT NEAT
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
ASHIS KUMAR  [2024-04-|11-NEAT.LEGIBLE ATTESTED ANNEXURES
235 | D-WP(C)/16469/2024 L5 . LoNEATLE
PAGE 15 NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
e D GOPAL PRASAD  2024.04. AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/11254/2024 |LAL 18 Page nos. 18,20,28,38,40.48,and 53 to 66 not
neat and legible
o. 102404 |6-RECEIPT SHOWING SERV.COPY TO
BT | NTC/ 165602004 ADV: o AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
b3g |D- SUSANTA KUMAR |2024-04-
CRLMC/10581/2024 |BARAL 8 1 DECLARATION OF THE PETNR NO. 1
FATHER NAME NOT TALLY WITH THE
AFFIDAVIT OF PETITION AND IA
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
239 |D- TAPAS KUMAR  [2024-04-| AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/11192/2024  ACHARYA 18 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
Court fee of Rs, 2/- not paid in V.nama.
3-AUTHENTICATION FEE IS DEFICIENT.
a0 |D- DHIRENDRA 2024-04-
RPFAM/16852/2024 | KUMAR DAS 18 GOOD GROUND CERTIFICATE NOT
FURNISHED
241 |D- SANGRAM 2024-04- |6-RECEIPT SHOWING SERV.COPY TO

ABLAPL/11433/2024

KESHARI ROUT

18

AG/CG/IT/CT/ETC.NOT FILED.




Page nos.8 to 13 not neat and legible

242

D-WP(C)/15559/2024

NIRANJAN
MAHARANA

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

PAGE 14 OF ANNX 3 IS NOT ATTESTED IN
THE FIRST COPY BY THE ADVOCATE

243

D-
CRLMP/11396/2024

SAMVIT
MOHANTY

2024-04-
18

1.DEFICIT AUTHENTICATION FEE OF RS
1.50 /- NOT FILED

244

D-MACA/16601/2024

BIJOY
DASMOHAPATRA

2024-04-
18

16-PETITION/APPEAL NOT IN TIME

DELAY OFF 165 DAYS

245

D-
BLAPL/10034/2024

BIKASH KUMAR
KUND

2024-04-
18

18-CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT
FILED

C.Copy of Rejection order of Sessions Court not
filed.

246

D-WP(C)/15641/2024

JAYDEEP PAL

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.

19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

1.AFFIDAVIT NOT SWORN BY THE PETNR
2.RULE 8 OF OHC PIL RULE NOT
COMPLIED

247

D-
CONTC/15501/2024

ADV

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

248

D-WP(C)/15859/2024

PABITRA KUMAR
NAYAK

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

LEGIBLE COPY OF PAGE 16,17 TO BE
FILED

249

D-WP(C)/16324/2024

PRAJIT KUMAR
PRADHAN

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

PAGE 15 NOT NEAT AND LEGIBLE

250

D-
ABLAPL/11259/2024

SACHIDANANDA
SAHOO

2024-04-
18

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.




Occupation not mentioned in the aftidavit

251

D-
CONTC/16591/2024

ADV

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.SYNOPSIS AND DATE CHART NOT FILED

252

D-RSA/16299/2024

SAIBRATA RATH

2024-04-
18

VALUATION OF THE APPEAL BE
FURNISHED PROPERLY AND PUT UP FOR
S.R AFTER DECREE DTD 21.6.23 OF C.S
NO. 2388/2022 BE FILED FOR PROPER
ASSESSMENT OF COURT FEE

253

D-
CONTC/16501/2024

JAYDEEP PAL

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

1.AFFIDAVIT SWORN BY PETNR 1 HAS
NOT BEEN AUTHORISED BY OTHER
PETNR

254

D-FAO/11847/2024

B.N.SAMANTARAY

2024-04-
18

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

255

D-FAO/6749/2024

SUJATA JENA

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. APPELLANT WAS NOT A PARTY IN CMA
NO. 1 OF 2020 2.PETNR NO.3,4,5 NOT
MADE PARTY IN THE APPEAL 3.DEFICIT
NOTARIAL FEE OF RS 58 /- TO BE PAID

256

D-WP(C)/16397/2024

KSHIROD KUMAR
PAHIL

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

PAGE 14,15,16,17 NOT LEGIBLE

257

D-WP(C)/17234/2024

DILLIP KUMAR
MOHAPATRA

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

258

D-
BLAPL/11266/2024

LAMBODOR
ACHARI

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

D- SOUBHAGYA 2024-04-

259 BLAPL/11290/2024 |KUMAR DASH 18 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

260 |D-WP(C)/17187/2024 |ASHOK DAS ?g24—04— AG/CG/IT/CT/ETC.NOT FILED.

DCF OF RS 6 /- TO BE PAID
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO

261 ABLAPL/11181/2024 ABHISHEK DASH 18 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

w2 D GAUTAM CHARAN 2024-04 1 A Sl AT E D COPY NOT FILED

ABLAPL/11089/2024 ROUT 18
Cognizance order not tally with vide annex4 and
Index.
6-RECEIPT SHOWING SERV.COPY TO
263 D- ADV 2024-04-|AG/CG/IT/CT/ETC.NOT FILED.
CONTC/15622/2024 18
ANNX 3 NOT ATTESTED
264 [P RAJIB LOCHAN — 2024-04- ig/%:%%{gfcsf}/lévglggﬁﬁ\égow ©
BLAPL/11285/2024 |PATTNAIK 18 : :
6-RECEIPT SHOWING SERV.COPY TO
BIBHUTI BHUSAN [2024-04-
265 |D-WP(C)/15547/2024 CHOUDHURY 18 AG/CG/IT/CT/ETC.NOT FILED.
JITENDRA KUMAR [2024-04- ADDRESS OF OPP. PARTIES 1 TO 10 NOT
266 |D-WP(C)/8302/2024 MISHRA (2) 18 MENTIONED
261 D KALIPRASAD  2024-04- (0 it or o ONOT FILED.
CRLMP/11246/2024 \MOHANTY 18 : :
6-RECEIPT SHOWING SERV.COPY TO
2024-04- AG/CG/IT/CT/ETC.NOT FILED.

268 |D-WP(C)/15848/2024 DAMODAR PATRA 18 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

MRUGANKA 2024-04-
269 |D-WP(C)/15786/2024 MAULI PATNAIK 18 AG/CG/IT/CT/ETC.NOT FILED.
270 |2 SUVENDU KUMAR 2024-04- g:g/lz%lig}‘cgr}/lﬁygnﬁlgTSEi\égOPY o
CONTC/16480/2024 |RAY 18 : :
o P BIDESHI KUMAR  2024-04- (0 it cr o ONOT FILED.
CRLMC/11630/2024 |GHADEI 18 : :
HRUDANANDA 2024-04-|1.DEFICIT AUTHENTICATION FEE OF RS
272 |D-CMP/165T12024 |\ 1511 APATR A 18 110 /- NOT FILED
2024-04- | PUT UP FOR SR AFTER MENTIONING
273  |D-MACA/14697/2024 ANIL BARAN 13 COURT FEES PAYBLE CORRECTLY
e D kRIS 202405, CRECHFT SHOWING SERVCOPY 10
BLAPL/11277/2024 MOHAPATRA 18 : :




275

D-
TRP(C)/16478/2024

AN.SWAIN

2024-04-
18

25-NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE NUMBERS OF
ALL THE SIGNING ADVOCATES NOT
INDICATED

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

276

D-
CRLMP/11416/2024

PRANAYA SWAIN

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

277

D-CRLA/9212/2024

SUSHANTA
KUMAR JOSHI

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

GOOD GROUND CERT. NOT FURNISHED

278

D-
CRLMP/11350/2024

KABIR KUMAR
JENA

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

279

D-WP(C)/16354/2024

BISWAIJIT PARIDA

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

PAGE 10 TO 13 ARE NOT NEAT AND
LEGIBLE

280

D-CMP/16313/2024

DEEPAK KUMAR
MOHAPATRA

2024-04-
18

18-CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT
FILED

1.0P 6 IS NOT MADE A PARTY IN C.S
NO.48/51 OF 2021 2.DEFENDANT NO. 1
AND 7 TO 15 ARE NOT MADE PARTIES IN
THE PETITION

281

D-
CRLMC/11058/2024

SUDEEP KUMAR
SARANGI

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
FURNISHED.




1.DELAY OF 01 DAY 2.NAME OF

282 |D-RSA/16974/2024 |SAMIRKUMAR - 12024-04- | o p ONDENT 8 INCORRECTLY TYPED
MISHRA 18 OUT
BIBEKANANDA 2024-04- 8-CAUSE TITLE NOT IN ORDER.
283 |D-CMP/16937/2024 BHUYAN 13
ADDRESS OF OP NO . IT IS NOT ADEQUATE
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
o P KuMAR 2020 € RECEIT SHOMING SERUCOPY TO
ABLAPL/11084/2024 |GHADEI 18 : )
1. Occupation of the Deponent on affidavit not
furnished.2. Page nos.14 ,15 not neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
285 |D-FAO/6744/2024  |SUJATA JENA ?224-04- 1 APPELLANT WAS NOT A PARTY IN CMA
NO.1 OF 2020 2.PETNR NO.3,4,5 NOT MADE
PARTY IN THE APPEAL 3.DEFICIT
NOTARIAL FEE OF RS 58 /- TO BE PAID
D- JAGAJIBAN 2024-04- . . .
286 RVWPET/16195/2024 PRADHAN 18 place it after filing ¢ copy of impugned order
6-RECEIPT SHOWING SERV.COPY TO
287 D- PRAFULLA 2024-04- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/11352/2024 |KUMAR KHATEI |18
Petition not correctly addressed to Honble Court
6-RECEIPT SHOWING SERV.COPY TO
BIREN SANKAR 2024-04- AG/CG/IT/CT/ETC.NOT FILED.
288 |D-WP(C)/15657/2024 TRIPATHY 13
RS 50 /- HOLOGRAM NOT AFFIXED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
289  |D-WP(C)/16796/2024 é[i%%IcS)THIR %324_04_ NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.
18-CERTIFIED COPY OF
RAMAKRISHNA 2024-04- TRIAL/APPELLATE COURT ORDER NOT
290 |D-CMP/16399/2024 NAIK 13 FILED
PAGE NO. 20 NOT LEGIBLE UNDER
ANNEX-1
17-REFERENCE CERTIFICATE NOT
SUSHANT KUMAR [2024-04- [FURNISHED.
291 |D-MATA/16271/2024 PRADHAN 13
1. HONBLE CJ NOT ADDRESSED
292 |D- ANUGRAHA 2024-04-|6-RECEIPT SHOWING SERV.COPY TO
BLAPL/11222/2024 |NARAYAN 18 AG/CG/IT/CT/ETC.NOT FILED.




SAMANTRAY

Copy of P.R. not correctly furnished in page no.3
of annex.1.

293

D-WA/17141/2024

SANGRAM JENA,
A.G.A.

2024-04-
18

NEAT COPY OF PAGE 36,38 TO 42 TO BE
FILED

294

D-
CRLMP/11369/2024

DURGA PRASAD
JENA

2024-04-
18

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

OCCUPATION NOT FURNISHED IN
AFFIDAVIT

295

D-WP(C)/14462/2024

ARUN KUMAR
PATRA

2024-04-
18

12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

296

D-CMP/16879/2024

PRADEEP KUMAR
MOHAPATRA

2024-04-
18

7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

PETNR 3 EXECUTED DIFFERENTLY

297

D-
CONTC/16414/2024

ADV.

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

298

D-
CRLMC/10570/2024

ABHAYA KUMAR
PARIDA

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

299

D-
ABLAPL/11197/2024

BISHWA RANJAN
SAHOO

2024-04-
18

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. SI.. no. of para not correctly furnished in the
petition . 2.paragraphs of the petition not
correctly furnished in the declaration of
affidavit.

300

D-WP(C)/17157/2024

SISIR KUMAR
PUROHIT

2024-04-
18

23-NOMENCLATURE NOT CORRECTLY
FURNISHED .

THIS MAY BE REGISTERED AS CMP

301

D-
CONTC/16588/2024

ADV

2024-04-
18

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

SYNOPSIS FILED BE TAGGED IN THE
CONTC PETITION WITH DATE CHART BE
PROPERLY PAGINATED AND INDEX BE
CORRECTED ACCORDINGLY




6-RECEIPT SHOWING SERV.COPY TO

D- AMULYA RATNA  2024-04-

302 | MO/L1045/2024 | PANDA s AG/CG/IT/CT/ETC.NOT FILED.

303 |2 SUSANTA KUMAR  12024-04- ig/%:%%{gfcsf}/lévglggﬁﬁ\égow 1o

BLAPL/11322/2024 |BARAL 18 : :
6-RECEIPT SHOWING SERV.COPY TO
o. GOUTAM CHARAN 2024-04. AG/CGNT/CT/ETC.NOT FILED.

304 | APL/11092/2024 ROUT s 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

BIDYADHAR 2024-04-|11-NEAT,LEGIBLE ATTESTED ANNEXURES

305 D-WP(C)/16281/2024 |5 008> e oy i
PAGE 18.20,91,108 NEAT COPY NOT FILED
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO

w06 - RANJAN KUMAR  2024-04-| AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/10922/2024 [ROUT 18
| DEFICIT AUTHENTICATION FEE OF RS
2.20 /- NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
v D LAXMAN 5024.04./AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/11137/2024 |PRADHAN 18 1 .DEFICIT AUTHENTICATION FEE OF RS
0.20 /- NOT FILED
4-AFFIDAVIT/VERIFICATION NOT
MANOJA KUMAR  2024-04-
308 |D-WP(C)/15182/2024 | L0 s PROPER.
w0 D- GAGAN BIHARI _ 2024-04-|PUT UP FOR S.R AFTER FILING OF C.COPY
CRLMA/11157/2024 |KHATUA 18 OF IMPUGNED ORDER AND V.NAMA




DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 18-04-2024 (CASES FILED BEFORE 2024)

Sl

no.

Filing Number

Case Number

Advocate for
Petioner/Caveator

Defects as per S.R.

RVWPET/191/2017

RVWPET/191/2017

M/S.DAYANANDA
MOHAPATRA

OTHERS. PLACE IT
AFTER FILING OF
C.COPY OF
IMPUGNED ORDER.

RVWPET/112/2017

RVWPET/112/2017

9. PROVISION OF
LAW NOT
FURNISHED ON TOP
OF CAUSE TITLE.

16. PETITION/APPEAL
NOT IN TIME

24. LIMITATION NOT
IN TIME / EXPIRED.

RVWPET/50/2017

RVWPET/50/2017

M/S.GOKHA
BEHERA

OTHERS. PLACE IT
AFTER FILING OF
C.COPY OF
IMPUGNED ORDER

RVWPET/275/2017

RVWPET/275/2017

OTHERS. PLACE IT
AFTER FILING OF
C.COPY OF
IMPUGNED ORDER

RVWPET/61/2017

RVWPET/61/2017

OTHERS. PLACE IT
AFTER FILING OF
C.COPY OF
IMPUGNED ORDER

RVWPET/83/2017

RVWPET/83/2017

M/S.DR.SUJATA
DASH

OTHERS. PLACE IT
AFTER FILING OF
C.COPY OF
IMPUGNED ORDER

CONTC/10707/2023

CONTC/10707/2023

LALITENDU
BHUYAN

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/ICT/ETC.NOT
FILED.

ABLAPL/3577/2022

ABLAPL/3577/2022

RAJESH KUMAR
PATNAIK

OTHERS. AFFIDAVIT
NOT IN PROPER
FORMAT AS PER




RULE 3 CHAPTER 6
OF OHC RULES
OTHERS. PAGE6 TO 9
NOT NEAT AND
LEGIBLE

OTHERS. SYNOPSIS &
DATE CHART NOT
FURNISHED

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/ITICT/ETC.NOT
FILED.

ABLAPL/272/2022

ABLAPL/272/2022

JYOTIRMAYA
SAHOO

OTHERS. AFFIDAVIT
NOT IN PROPER
FORMAT AS PER
RULE 3 CHAPTER 6
OF OHC RULES
OTHERS. PAGE 9 NOT
NEAT

OTHERS. SYNOPSIS &
DATE CHART NOT
FURNISHED

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/ITICT/ETC.NOT
FILED.

10

ABLAPL/5424/2021

ABLAPL/5424/2021

MANORANJAN
PADHY

OTHERS. AFFIDAVIT
NOT IN PROPER
FORMAT AS PER
RULE 3 CHAPTER 6
OF OHC RULES
OTHERS. NAME OF
THE FATHER OF THE
DEPONENT NOT
TALLY WITHC.T
OTHERS. SYNOPSIS &
DATE CHART NOT
FURNISHED

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/ICT/ETC.NOT
FILED.

19. UNDERTAKING
FOR NON FILING OF
TRANSLATED COPY




NOT FILED

20. VERNACULAR
CERTIFICATE NOT
FURNISHED.

11

ABLAPL/3710/2021

ABLAPL/3710/2021

UNMESH
CHANDRA JENA

OTHERS. AFFIDAVIT
NOT IN PROPER
FORMAT AS PER
RULE 3 CHAPTER 6
OF OHC RULES
OTHERS. SYNOPSIS &
DATE CHART NOT
FURNISHED

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/ICT/ETC.NOT
FILED.






